~= IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR

"~ ORDER SHEET

APPLICATION NO....ccccvmen ....OF
] ' Applicant(s) : Respondent(s)
'; Advocate for Advocate for
: - Applicant(s) » Respondent(s)
Notes of the Registry Orders of the Tribunal

QLA No, 252/2008
Date of Order: 1.1.05.2009
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Learned counsal Mr. Manol Bhandari,

~ EH . for the applicant is present batora me.

Un tha othar nand, nefther warned

counsal Mr. Varun Gupta, for Respondent

i

!

; Respondant Na. 3 or any of their junior/
i . .

) o praxy counsel  including the concerned

partiaes in person, is present betore me.

learned counsel tor tha applicant
submits that in this matter, as per his
information, Petidon for transfer ta Principal
Banch has already been tiled by the
Rospondaents and it appears that the arders

et

5) ara awaited in this regard, Tharefora e

\
o

has no objection for the matier o ba
4, orovided  the  Interim Reliaf
atraady granted continues untll tha next data
of listing before any Bench of tha Tribunat,
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: ' Orr:.‘éﬁ%cr.:mrdingiy ungl 12.07.2009

which date this matter presentty stands

adinumed. ( C/V
// v g

{ N.D. Raghavan )
Vice Chairman

his

Nos., 1, 2,4 & 5 nor Mr. Ravi Bhansali, for



